List of Secured financial creditors (other than financial creditors belonging to any class of creditors)

Name of the corporate debtor: VIRGO CEMENTS LIMITED;

Date of commencement of CIRP: 11th December 2023 ;

List of creditors as on : 22.02.2024

Details of claim received Details of claim admitted Amount [Amount of any
Amount of .
Name of of mutual dues, . Amount of claim .
Sl. No. . . Whether . ) claim not PR Remarks, if any
creditor Date of . Amount of claim | Nature | Amount covered % of voting | continge | that may beset; dmitted under verification
R Amount claimed R . related . lai £f admitte
receipt admitted of claim | by guarantee party? share in CoC | nt claim o
The claim has been admitted as
per Regulation 14 of the Insolvency
and Bankruptcy Board of India
(Insolvency
Resolution Process for Corporate

Punjab SECURED Persons) Regulations, 2016, subject to

1 National Bank 28.12.2023 54,42,69,789.61 54,42,69,789.61 DEBT NA NO 78.02 - - - | further modification in the status of
claims upon submission of additional
documents from PNB as requested by

the
RP.
SECURED The claim has been admitted based
2 Indian Bank 01.01.2024 15,33,04,621.90 15,33,04,621.90 DEBT NA NO 21.98 - - - - on the information and documents
received from the creditor.
1.00 69,75,74,411.51 69,75,74,411.51 - 100.00 - - - -




